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The 27" January 2017
No. MM-01/Mantriparishad-13/2011/106—In  Notification =~ No-105, dated-
25.01.2017 issued by the Cabinet Secretariat Department, in Sub Para-6 of Para-9 the word
'Appointment ' be read as 'Promotion’.
2. Rest would be as it is,
By order of the Governor of Bihar,
Brijesh Mehrotra,
Principal Secretary to the Government.
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